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We encourage submissions adopting a comparative approach, as well as papers
presenting outcomes of interdisciplinary studies on insolvency and restructuring that
bring insights from different disciplines, including law, economics, finance, psychology,
management, and social sciences.

The conference theme is “Insolvency Ecosystems In Emerging Markets”. The
conference will be open to full-time academics, part-time researchers, as well as
practitioners, regulators, judges, and policymakers. 

We are interested in papers on the following topic:
Insolvency Law in emerging economies1.
Distressed mergers & acquisition2.
Alternative Dispute Resolution and Insolvency3.
Harmonization of Insolvency Law 4.
Corporate groups and Insolvency5.
ESG and Insolvency6.

Submission timelines: 
1. Submissions open by 30th March 2024
2. Abstract submission (800 words) by 30th April 2024
3. Announcement of Acceptance 30th May 2024
4. Final submission by 30th July 2024
5. Date of conference 5th August 2024

Registrations are open  

Register your interest at the earliest, limited slots available   

Registration Link 
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*Two outstanding papers will receive awards from INSOL India 
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Register your interest at the earliest, limited slots available   

Registration Link 


